INCOME TAX APPELLATE TRIBUNAL, RANCHI

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

CAUSE LIST OF DB BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

Assmt.

Srl | Appeal Number Yenr Assessee Name Remarks
1 | ITA 76/RAN/2021 2006-07 | [D] M/S SHIVA RAMA SPONGE IRON PVT.LTD.

2 CO 9/RAN/2022 2006-07 | [A] M/S SHIVA RAMA SPONGE IRON PVT.LTD.

3 | ITA 108/RAN/2024 2012-13 | [A] BOKARO INDUSTRIAL AREA DEVELOPMENT AUTHORITY

4 | ITA 109/RAN/2024 2013-14 | [A] BOKARO INDUSTRIAL AREA DEVELOPMENT AUTHORITY

5 ITA 110/RAN/2024 2014-15 | [A] BOKARO INDUSTRIAL AREA DEVELOPMENT AUTHORITY

6 | ITA 111/RAN/2024 2015-16 | [A] BOKARO INDUSTRIAL AREA DEVELOPMENT AUTHORITY

7 | ITA 112/RAN/2024 2016-17 | [A] BOKARO INDUSTRIAL AREA DEVELOPMENT AUTHORITY

8 | ITA 255/RAN/2025 | 2020-21 |[A] SHANKAR PRASAD

9 | ITA 278/RAN/2025 2017-18 | [A] SURESH CHANDRA SHARMA HUF

Assistant Registrar
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GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Srl | Appeal Number Aszg'rt' Assessee Name Remarks
1 | ITA 192/RAN/2025 2017-18 | [A] ANAND KUMAR GIRI

2 | ITA 260/RAN/2025 2016-17 | [A] THE KANCHAN

3 | ITA 343/RAN/2025 20-21 [A] SUDHANSHU KUMAR

4 | ITA 366/RAN/2025 2018-19 | [A] RAHUL KUMAR BANSAL
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INCOME TAX APPELLATE TRIBUNAL, RANCHI

CAUSE LIST OF DB BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Srl | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 62/RAN/2022 2017-18 | [A] MINIMAYA SALES PRIVATE LIMITED.
2 | ITA 13/RAN/2023 2016-17 | [A] MANIMAYA SALES PRIVATE LTD.
3 BMA 1/RAN/2024 2019-20 | [A] NAVIN KUMAR PODDAR
4 BMA 2/RAN/2024 2019-20 | [A] MOHAN KUMAR AGARWAL
5 | ITA 216/RAN/2024 | 2019-2020 |[A] BIHAR FOUNDRY AND CASTINGS LIMITED
6 | ITA 481/RAN/2024 | 2012-13 |[A] SUDESH RAKESH TIRKEY
7 | ITA 104/RAN/2025 2016-17 | [A] BALL RAM SAHU
8 | ITA 105/RAN/2025 2017-18 | [A] BALI RAM SAHU
9 | ITA 235/RAN/2025 16-17 [A] RAUF ANSARI
10 | ITA 237/RAN/2025 2016-17 | [A] ILYAS QURAISHI
11 | ITA 238/RAN/2025 2016-17 | [A] ILYAS QURAISHI
12 | ITA 239/RAN/2025 2016-17 | [A] ILYAS QURAISHI
13 | ITA 259/RAN/2025 17-18 [A] KANKE GENERAL HOSPITAL AND RESEARCH CENTRE PVT. LTD.
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INCOME TAX APPELLATE TRIBUNAL, RANCHI

CAUSE LIST OF SMC BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Srl | Appeal Number Ai:'::‘ Assessee Name Remarks
1 ITA 418/RAN/2025 2018-19 [A] TAIYABA FATIMA
2 | ITA 429/RAN/2025 2016-17 | [A] C T MINING PRIVATE LIMITED Q »k
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INCOME TAX APPELLATE TRIBUNAL, RANCHI

CAUSE LIST OF DB BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
IT(SS)A i
1 38/RAN/2023 2013-14 | [D] BRAVO CONSTRUCTION PVT LTD

2 CO 5/RAN/2024 2013-14 | [A] BRAVO CONSTRUCTION PVT LTD

3 | ITA 223/RAN/2023 2009-10 | [D] BRAVO CONSTRUCTION PRIVATE LIMITED

4 CO 4/RAN/2024 2009-10 |[A] BRAVO CONSTRUCTION PRIVATE LIMITED

5 | ITA 220/RAN/2023 2009-10 | [D] NANDINI NIRMAN PVT LTD

6 CO 3/RAN/2024 2009-10 | [A] NANDINI NIRMAN PVT LTD

7 | ITA 222/RAN/2023 2011-12 | [D] NANDINI NIRMAN PVT LTD

8 CO 2/RAN/2024 2011-12 | [A] NANDINI NIRMAN PVT LTD

9 | ITA 221/RAN/2023 2009-10 |[D] ANANDVIHAR PROMOTORS AND DEVELOPERS PVT LTD

10 CO 1/RAN/2024 2009-10 | [A] ANANDVIHAR PROMOTORS AND DEVELOPERS PVT LTD

11 | ITA 87/RAN/2024 2018-19 | [A] MAA CHHINNA CEMENT AND ISP P LTD

12 | ITA 59/RAN/2025 2014-15 | [A] PAWAN KUMAR KHANDELWAL

13 | ITA 60/RAN/2025 2015-16 | [A] PAWAN KUMAR KHANDELWAL

14 | ITA 61/RAN/2025 2016-17 | [A] PAWAN KUMAR KHANDELWAL

15 | ITA 64/RAN/2025 2018-19 | [D] SANTULAL KHANDELWAL

16 CO 2/RAN/2025 2018-19 | [A] SANTULAL KHANDELWAL

17 | ITA 68/RAN/2025 2019-20 | [D] SHANTULAL KHANDELWAL

18 CO 3/RAN/2025 2019-20 | [A] SHANTULAL KHANDELWAL

19 | ITA 75/RAN/2025 2022-23 |[D] SANTULAL KHANDELWAL

20 CO 4/RAN/2025 2022-23 | [A] SANTULAL KHANDELWAL

21 | ITA 75/RAN/2025 2016-17 | [A] NEERAJ NARSARIA

22 | ITA 241/RAN/2025 | 2015-2016 |[A]RBO DALTONGANJ
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CAUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH
Srl | Appeal Number Af;: ::_t' Assessee Name Remarks
1 | ITA 254/RAN/2024 2011-12 | [A] BALVINDER SINGH
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INCOME TAX APPELLATE TRIBUNAL, RANCHI

CAUSE LIST OF DB BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Assmt.

Srl | Appeal Number Yasip Assessee Name Remarks
1 | ITA 38/RAN/2024 | 2017-2018 |[A] ANURAG CHAWLA

2 | ITA 407/RAN/2024 | 2015-16 |[D]PRAMOD SINGH

3 | ITA 39/RAN/2025 2018-19 | [A] NAREDI INTERNATIONAL PRIVATE LIMITED

4 | ITA 45/RAN/2025 2018-19 | [A] NAREDI STEEL TRADERS

5 ITA 46/RAN/2025 2018-19 | [A] NAREDI STEEL TRADERS

6 | ITA 120/RAN/2025 | 2017-18 |[D] KRISHNA KUMAR

7 | TTA 252/RAN/2025 2013-14 F[é\é é::_rRIIS:JA[‘ITDD?TATE COOPERATIVE LAC MARKETING & PROCUREMENT
o | oy | aoieis |IRLPARCIND ST GO OPERATVE ACHARRETTG A0
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10 | ITA 264/RAN/2025 2017-18 | [A] BALAJI ASSOCIATES

11 | ITA 268/RAN/2025 | 2018-19 [[A] BILQUIS BANO

12 | ITA 295/RAN/2025 14-15 [A] JHARKHAND STATE CRICKET ASSOCIATION

13 | ITA 296/RAN/2025 16-17 [A] JHARKHAND STATE CRICKET ASSOCIATION
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INCOME TAX APPELLATE TRIBUNAL, RANCHI

CAUSE LIST OF DB BENCH FOR 20-MARCH-2026 (FRIDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID WUJ-UMEQ-TBB TIMING 10:30 OR AFTER COPMLETION OF PATNA BENCH

Assmt.

Year Assessee Name Remarks

Srl | Appeal Number

1 SA 1/RAN/2026 2018-19 | [A] JAGATIIT AUTOMOTIVE COMPANY PRIVATE LIMITED

2 MA 25/RAN/2025 | AY 2019-20 |[D] TELMOCHO PRIMARY AGRICULTURE CREDIT COOPERATIVE LIMITED

3 MA 28/RAN/2025 2017-18 | [D] BHARAT COKING COAL LTD.

4 MA 2/RAN/2026 2011-12 | [D] MD.ABDUL JABBAR

5 MA 4/RAN/2026 2011-12 | [A] M/S CHANDRA AWAS PVT.LTD.

1 6 MA 5/RAN/2026 2012-13 | [A] M/S CHANDRA ROYAL REGENCY PVT. LTD.

7 MA 6/RAN/2026 2015-16 | [D] GURPAL SINGH (HUF)

Assistant Registrar

 TEITE v 3 12.Mar-2026)
(T;"”W* TGART arfdraroy
Ncome Tax Apnell
. Peillate Tribuned
T s Av?%% =

Panochi Bench Randu



